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LOK SABHA

July 25, 1967/Sravana 3,
1889 (Saka)

Tuesday,

The Lok Sabha met at Eleven of the
. Clock

MR SPEAKER in the Chair]
ORAL ANSWERS TQO QUESTIONS

Mr. Speaker: Question 1351 has been
transferred to the Mimster of Industrial
Development and Company Affairs for
answer on the 28th July

So, we take up the next question,
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The Minister of State in the Minis-
try of Food, Agriculture, Commaunity
Development and Cooperation (Shri
Annasahib Shinde): (a) During the
financial year 1966-67, 23,10,763 litres
of milk was received n sour condi-
tion ;n the Central Dairy and cream
waghing 3,77364 Kgs was extracted
from the Sour Milk Only 1,65,331
Iitres of Skimmed Milk which could
not be dited into powder had to be
drained

(b) It 1s inevitable in milk handl-
ing that some of the milk spoils on
account of sourage/curdimg mnspite of
ull precautiong takep to prevent such
losses The losses on this account
form a munor percentage of the total
milk handled and such losses have
to be considered as normal handlhng
Josses

(¢) Accounts for the year 1966-67
have pot so far been finalised It 1s,
however, anticipated that Delh: Milk
Scheme would be able to make a
marginal profit.

() Yes Sir

(e) Most of the recommendations of
the Expert Committee which were ac-
cepted by the Government have either
been implemented or are in the process
of being implemented A statement
indicating the major recommendations
made by the Expert Committee gand
action taken thereon is laid on the
Table of the Sabha [Placed in Lib-
rary See No LT-1174/67}
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Shri Annasahib Shinde: I am sorry,
the hon Member has misunderstood
my reply to the question I have gaid
that some spoiled milk has been drain-
ed off But that does not mean that
skaimmed milk powder, etc have been
destroyed or given up like that. I
shall explain the majn reasons because
there seems to be some misunderstand-
ing about this The Delhi Milk Scheme
handles more than 2 lakh litres of mulk
every day We get this milk from
centreg round about Delhi, some cen-
tres are at a distance of 300 miles,
some centres are 20 miles away and
some centres dre at g distance of 100
miles There are also chilling centres.
Sometimes there 1s power failure and
aa 2 result of power failure, the milk
which 1s stored ;n the chilling centres
gets spouled. Again in transit, if it is
carried in tankers and there is failure
of transport. there is delay. Sometimes
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the unscrupulous elements in contrac-
tors
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Shri Annasahib Shinde: I am ex-
plaining this

Sometimes the un-crupulous ele-
ments 1n contractors mix the previous
day’s milk with the fresh milk and
then the entire milk gets spoiled.
If the milk, 1s spoiled, then we
have arrangements n the Delhi
Milk Scheme to convert it into
skimmed milk powder, but the
capacity at present is 15,000 Ltres a
day and if more milk 15 spoiled. then
we try to sell it in the market at a
very much lower price If there is no
purchase: available, then ultimately
we have to dramn ;t off But this
quantity 1s very marginal and small

About the second part of the gues-
tion as to what 1s the number in the
waiting list) 3t 1s 33,000
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Shri Annasabip Shinde: We are, of
course, examiming the possibilities of
transferring the management of the
Delhi Milk Scheme to the Delhi Ad-
ministration, but after all, we shall
have to see that the Delh1 Admunistra-
tion also accepts some responsibility
in the matter, This is an important
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civic amenity, nnre many of the avic
matiers are now by
the Pelhi Admunistration it will be
bettar if the Dellu Milk Scheme is also
taken over by the Delh: Administra-
tion. But how can anybody take the
responsibility of making good the loss
over a period of ten years? An expert
commititee has gone into the problem
and has suggested that the Delhy Milk
Scheme should pe run on a com-
mercial basis

Shri Kanwar Lal Gupta: The second
part of my question has not been ans-
wered Has he received some com-
plaints? What are those complaints
and what action has been taken against
the officers responsible, which has been
referred to in part (d) of the gquestion?

Shri Annasahib Shinde:
officers?

Which

Shri XKanwar Lal Gupta The hon
Minster has rephed to part (d) of
the question in the affirmative

Mr. Speaker: Part (d) of the ques-
tion 15 whether Government have re-
ceived complaints regarding the man-
agement, and the hon Minster has
said ‘Yes’

Shr: Kanwar Lal Gupta. What are
those complaints and what action has
been taken”

Shr1 Annasahib Shinde We receive
complaints from time to time The
number of complaints that we received
15 about 200 to 300 a month

Shr1 Kanwar Lal Gupta;: What ac-
tion has been taken?

Shri Annasahib Shinde; We have
a cell to look nto these complaints
and we take necessary action If we
find that responsibility could be fixed
on certain officers, we do take action,
we have removed from service some
employees of the Dtlhi Milk Scheme

Shri Shashi Ranjan: The properties
that are contained n milk are all
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valuahle properties; evap after the
cream 13 teken, many valyable pro-
pertieg are still left in it which can
be utihsed for many other purposes
Since the DMS s deaing with a huge
quantity of milk there ;3 every likeli-
hood of the milk being sold rather
than being stocked and destroyed All
the properties can be utilised in some
way o1 the other May I know from
Government whether they have ex-
plained the avenues of utilisation of
all the properties that are there and
not throwing it down the drain? It can
be used in industries also

Shn Annasahib Shinde. I have said
already that all the properties which
are useful for sustenance of human
beings are extracted
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Shri Annasalub Shinde. I have not
followed the question Whatever com-

plaints are there we shall try to look
into them
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Shri Surendrapath Dwivedy: His
question 1 very simple He wants to
know whether any by-products could
not have been made out of the milk
thrown into the dran?

Mr, Speaker: The hon, Mjynister has
already replied to that questiog,
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Shri Surendranath Dwivedy: No, he
saig that he did not follow the ques-
tion.

Shri Annasahib Shinde: Perhaps the
hon. Member was not here when I had
explained the position, Usually, if the
milk goes sour, we try first of all to
extract ghee and butter.

Mr. Speaker: The hon. Minister has
already explained the whole thing.

Shrli Annasahib Shinde: First we
extract ghee and butter from it; the
remaining portion ig utilised for con-
version into gkimmed milk powder. But
the present capacity of the DMS to
convert sour milk into dry milk powder
is limited. We are expanding that
capacity also.

Mr. Speaker: He is just repeating
what he had said earlier.

Shrimaii Sushila Rohatgi: Realising
that milk is no longer an article of
necessity but ap article of luxury in
view of the present spiralling of prices,
may 1 ask from the Government an
assurance that this negligence and in-
competence will not be rcpeated in
future? It is also known that spoiled
milk can be used in various other
forms, e.g. for the preparation of
skimmed milk, cheese or butter and
so on. So apart from the monetary
computation, milk in any form can be
utiliscd by the dairy. Will this aspect
be taken into consideration?

Shri Annasahib Shinde: May I as~
sure the hon. lady that we have a
scheme pow to convert whatever sour
or spoiled milk jg there into useftl
edible articles? As regards the other
aspect of the problem, may I submit
that the Delhi Milk Scheme is pro-
viding the cheapest milk in the coun-
try. Even in Bombay, for instance, a
litre costs Rs. 1.70 whereas here it
coste much less, the standard milk
being sold at 34P a litre.

Then there is so much demand for
milk in Delhi that there is now a
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waiting list of 30,000 people. I will
be really happy if procurement goes
on increasing and we are in a position
to satisfy the demand of the citizens
of Delhi.

pr. Ranen Sen: It has been stated
by the Minister that this Delhi Milk
Scheme is incurring a certain amount
of loss. He has given so many ex-
planations for that. But looking at
this statement, I find there are so many
officers engaged in this organisation
which is running to a loss and there
is so much pbungling. Here we have
officers drawing a salary of Rs. 1300,
1100 and so on. What do these officers
do?

An hon. Member: Drink milk.

Dr. Ranen Sen: They are drawing
sich fat salaries. What is the good of
having this top-heavy administration
when the organisation is running at
a loss?

Shri S. M, Banerjee: They are mil-
ching Government.

Shri Annasahib Shinde: For the in-
formation of the hon. Member, I may
say that a jeading dairy expert in India
Dr. Kurien, was appointed chairman
of 3 committee to go into the problem.
Dr. Kurien is now considered onec of
the eminent dairy experts jn the world.
He suggested to Government that these
officers should be appointed in order
to bring about efficient working. As
a result of the recommendations of
the Dr. Kurien Committee, these
officers were appointed. I think ther-
after there has been considerable im-
provement in its working,
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Shri Annasahib Shinde: I do not
think the general suggestion of the
hon Member can really be implement-
ed because it would increase the over-
all cost of admunistration of the DMS.
As regards the timcly delivery of milk
that suggestion can be looked ;nto.

Shri Basa: Has the DMS

a case 1n plant? If not, will Govern-

ment consider exammning the possibi-

¢ lity of bringing one for the purpose of
utilising the surplus mulk?

Shri Annasahib Shinde: It 1s a good
suggestion We shall examine 1t

Y v fag : Fa0 wat wgRw
aoran fr favs faer 1 foe
TR & w7 fraar a=r ¥ agnar
T R ?

Shri Annasahib Shinde: The per-
centage of sour milk 1s less than 3.
It 15 mamnly in summer Most of it,
€60 to 70 per cent, i1s used for conver-
sion 1into butter, ghee etc
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Mr. Speaker: Next question
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The Mansster of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahib Shinde): (a) Consequtnt
on devaluation, the C&F value of 1m-
ported foodgramng increased by
575 per cent 1n the case of wheat and
milo The increase in the case of
rice was about 611 per cent Which
wag accounted for partly by the in-
creasc jn the jnternational price of rice,
The incidence of these increases did
not fall on the consumers as the issue
prices of these foodgrains were not
increased immediately after devalua-
tion.

(b) No, Sir

(c) The expenditure on cost and
freight of imported foodgrains during
the five months immediately before
devaluation was approximately
Rs 15973 crores and during the five
months after devaltation approximate-
ly Rs 26014 crores

(d) The increase in the expenditure
referred to 1n (c) above was account-
ed for mainly by devaluation but





